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Nomination of cases by Hon'ble The Chief Justice on 

Sl no. Case details Nominated to- File delivered in 
section 

                         DB of Hon..............., J

1 Crl. Contempt – 08/2013 Hon. S. K. Gupta, J. Contempt Section 
on 23/03/2015

2 Crl. Contempt – 11/2013 Hon. A. K. Tripathi, J. Contempt Section 
on 23/03/2015

3 Crl. Contempt – 05/2013 Hon. A. K. Tripathi, J. Contempt Section 
on 23/03/2015

                Bench Comprising

4 Crl. A. - 5567/2011 Hon. Arvind Kumar Tripathi, J.
and

Hon. Anjani Kumar Mishra, J.

Crl. A. Section on 
24/03/2015

5 Crl. A. - 3073/2009 Hon. Arvind Kumar Tripathi, J.
and

Hon. Anjani Kumar Mishra, J.

Crl. A. Section on 
24/03/2015

                               Hon.................., J.

6 Crl. M. A. - 6138/2015
( NRHM )

Hon. A. P. Sahi, J. Listing Section on 
23/03/2015

7 Crl. M. A. - 6555/2015
( NRHM )

Hon. A. P. Sahi, J. Listing Section on 
23/03/2015

8 Crl. M. A. - 6556/2015
( NRHM )

Hon. A. P. Sahi, J. Listing Section on 
23/03/2015

9 Crl. M. A. - 6557/2015
( NRHM )

Hon. A. P. Sahi, J. Listing Section on 
23/03/2015

10 Crl. M. A. - 6623/2015
( NRHM )

Hon. A. P. Sahi, J. Listing Section on 
23/03/2015

11 Crl. M. A. - 6797/2015
( NRHM )

Hon. A. P. Sahi, J. Listing Section on 
23/03/2015

12 Crl. M. A. - 6863/2015
( NRHM )

Hon. A. P. Sahi, J. Listing Section on 
23/03/2015

13 Bail - 8725/2015
( NRHM )

Hon. A. P. Sahi, J. Listing Section on 
23/03/2015

14 Bail -  8726/2015
( NRHM )

Hon. A. P. Sahi, J. Listing Section on 
23/03/2015

15 Bail -  8728/2015
( NRHM )

Hon. A. P. Sahi, J. Listing Section on 
23/03/2015

16 Bail -  8729/2015
( NRHM )

Hon. A. P. Sahi, J. Listing Section on 
23/03/2015

17 Bail -  8730/2015
( NRHM )

Hon. A. P. Sahi, J. Listing Section on 
23/03/2015

18 Bail -  8733/2015
( NRHM )

Hon. A. P. Sahi, J. Listing Section on 
23/03/2015

19 Bail -  8734/2015
( NRHM )

Hon. A. P. Sahi, J. Listing Section on 
23/03/2015

20 Bail -  8735/2015 Hon. A. P. Sahi, J. Listing Section on 
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( NRHM ) 23/03/2015

21 Bail -  8913/2015
( NRHM )

Hon. A. P. Sahi, J. Listing Section on 
23/03/2015

22 Bail -  9116/2015
( NRHM )

Hon. A. P. Sahi, J. Listing Section on 
23/03/2015

  Appropriate Court Dealing with such matters

23 Writ A – 58405/2014 Appropriate Court Dealing with such 
matters

Writ A-II Section on 
24/03/2015

24 Writ A – 44212/2013 Appropriate Court Dealing with such 
matters

Writ A-II Section on 
24/03/2015

25 Bail – 3568/2015
with

Bail – 9018/2014

Appropriate Court Dealing with such 
matters

Bail Section on 
24/03/2015

26 Bail – 39341/2014
with

Bail – 7495/2014
with

Bail - 12287/2012

Appropriate Court Dealing with such 
matters

Bail Section on 
24/03/2015

27 Bail – 33098/2014
with

Bail – 2121/2014

Appropriate Court Dealing with such 
matters

Bail Section on 
24/03/2015

28 Bail – 43088/2014
with

Bail – 39311/2014

Appropriate Court Dealing with such 
matters

Bail Section on 
24/03/2015

29 Bail – 3932/2015
with

Bail – 43684/2014

Appropriate Court Dealing with such 
matters

Bail Section on 
24/03/2015

Special Order

30 W. P. - 12211/2015
with

PIL – 20257/2010

Connected cases ( PIL ) & present 
case be listed before Bench presided 

over by Hon. A. K. Tripathi, J.

Writ C-II Section on 
23/03/2015

31 Crl. W. P. - 14941/2014
with

Crl. M. A. - 4950/2004
with

Crl. M. A. - 2795/2006
with

Crl. M. A. - 3829/2015

Lay/ List all connected cases before 
Hon'ble Ramesh Sinha, J. for final 

hearing and till disposal.

Supreme Court 
Appeal Section on 

23/03/2015

32 Crl. W. P. - 6260/2015
( Date fixed for 23/03/2015 )

Place before appropriate bench 
dealing with such matters under 

roster.

Court No. 42 on 
23/03/2015

33 W. P. - 6118/2015
( Date fixed for 23/03/2015 )

Place before S.J. dealing with such 
matters.

Court No. 06 on 
23/03/2015

                                                                 
                                                                         BY ORDER OF HON'BLE THE CHIEF JUSTICE

                                                                                                     J.R.( LISTING)
                                                                             24/03/2015
 


